
O‘ F» 11.. -
(:'___._ y... __,," -. uiq-5-4“0.0% i- ..-

2. .OFFICE or T1113 CI HEF J'ULJiCiAL MAGISTRATE. . west DISTRICT: DELHI
DUTY ROSTER OF JUDICIAL MAGISTRATE (WF.STl DIFl‘R.lC'[

FO_R__'l_'l':" MONTH OF AUGUST- 2026 .
' i The following Judicial Magistrate First Class of Wes: Dimicr, Delhi will work as Duiy Magiszrare. on die dares nmed»

against their nnmr-.s. Ir is enjoined upon the Duty Magisrrate to hold rrial of accused persons invcivad in perry cases whenever necessary and to
"ill-‘"11 1° all llfitcm matters. Such I15 015001508 °T dying declaration eic. whenever such matter as placed before them. They should always be
at-ailnnie in she I homes on the day of dury.

On Sundays, Second Saturday and other holidays, iliey are required to reach io court by 12:00 AM and remain there up

to 05.00 PM or :..! the disposal of remand and mhur misc. worlr whir:hi:ver is later. On working days Duty Magistrates shall 321113111 in zhe
court rill 05:00 -‘M. The duty Magistrate would he assisted by hisrhcr own staff

' o
i Name nfthe Judicial Mngisierate Firsi Class Wgrlfing Hpfiflay Room _\,-D_

U ays
Ul Sh; Kumill, Ld. JMFC-Ql. Ul -US-2026 341

R/u Vi/112 (3"‘ Flour) DDA Flats, Kalkaji. New Delhi-110019

02 Sh. niunfv sirigiii, La. -.-J1lllFC-06 03-us-2026 02-oa-2026 355
AV R/0 Flat No. 202, Aaubhay apzirmients, Sec-7, Sonipar Hat-ynna (Sunday)_, . .
03 Ms. Sheeial Rani, Ld. JMFC-12 04.05.2025 -

R/0 B-306, 3" Floor, Greenfield Colony, Fa:-idabad, Huryana 1.21010 05-08-2020 153

vi Sh. Ankit Knrzin 5ingh,l.d. mrc-as 06-es-2026 i E ,
ll/0 274, 3"‘ Floor, Jai Durga Apamnents Tagore Park, Delhi- 110009 i_ | 30 |~~--—- -- - i~_h---—-*- ---_~ i - ---I

Ms. Jlusha Jain, Ld. JMFC (Digital Traffic Court] 07-08-2026 ‘ 102 V
R/0 283, 2nd Flour, Fl:-it No.5, Residential Gagzin Vihar, New Delhi -S1 ' oc -

. . ,___ . - - . ,
M1 Rum». I-cl JMFC-10 OB-08-2026 16-08-2026 345

, R/0 B 104, Judicial Residential Complex, Sector-26, Rtihirii Delhi (Sunday)
OO :J\us

Sh; Vlkfli Madaari, Ld. JMFC-07 ‘ 09-os-2025 . 259
R/0 B-B03, Judicial Officers Residential Complex Sector-20, Roliini-110042 _ (Sunday) - -- n------ ---J.-.i--__-—j---~.---_----.- - -_i___.-.__-e.._.-.__._A ._i... V 17 .. . r ._ _. .. ,_. . ._.-_._

_ Ms. Shivengi Marigla, Ld. JMFC(NI Act-05) 10-08-2026 , SOB (F.\'m.
: R/0 House No. 90, Upper Ground Flour, Pocket 4 8: 5, Secmr 23, Rohini 11-08-2026 | Block)

‘E ' Delhi ' ‘Y, .. W ___.___-_-_ .. . .-.._._._ _____-_._. __._
3 09 Msr Deepika Goya} Shokeen, Ld. JMFC ( Mahila Court-03] 12-08-2026 _
l ) ll/0 W7.-10,./\-2, Block, Asalaipur Village, Janukpuri, New Delhi -110058 13-00-2026 ‘ V *4 349| _ .._. _ _i_____..._..___ .. __ ___ _..._. _ __..
' 10 Sh. Shnshank Nandan Bliati, Ld. JMFC-02 14-08-2026 I 15-08-2026 _

ii/0 15 I04, Naveen Aparunents Dwarlca, Sector-05, New Delhi-110075 [Independence 3:5Hay]

& >11 —llils:_ChhaviBans:1l, Ld. JMI-‘C (Muhila Court 04) l7-OH-2026 T2 -
o 3 '

l2

OO,CD\_

R/0 l~liiiNo.A-23,Sake1Couri’s Residcmiiil Complex elew Dell-ii 110085 _ _
"iii. ,1...-....1;i;;i;;,i;1i. JMFC-04 W-mi =66

1 - ‘R,/0 Flat No. 706, KKD Judicial Residential Complex. Type-IV.r'
I Kiujiardoom, Delhi 110002 i 0 i i f *_ _ T , ‘ :___

—1-3 _li'ls. Molcsha siins,Ld.J1i)ii=c-11 7 7 l 19-08-1026 l £3;
. R/o 2072, Delhi Administration Flats, Gulabi Bagli Delhi 20-05-2026 I Bhcki

14 -Ms. Snriiddliiivéiiiiasiava, Ld. JMFC-09 H I 21-08-2026 (CB-{Em
- R/0 P! 62/25, Second Flour, Kalkaji Extension Kiilkaji Nev: Delhi , _ _ ,_____...__.,_.._____.__._, q- -A - -- K-

! '15 i?.n;'.§im's sh=irnm-ii,1.ci.J1vii=cFir=hflsEi>§ri-2; 22-as-2026 1:8 '
' IR/0 A 2B/1948. Near El-:taAP1"fI!l'=fl'l. Pa ' "‘ Her. 1

iNear Jwalii Heri Market, Delhi > __ .__ , _,
is Ms 1'.‘-sl1iiLZIl’1gflfl,LI.l.JMI7C [Mahila Court-051 23-oa~2‘e2e 353(S day)

' Fri-C, G11-10, Sunder Apaminenis. Pasrinm Vihar, ll"
L ‘New ‘Ielliii -110087

iv‘ éSh.7'l'aIlmfl};B0lha1'i'l, 01. Marni M1153} _ _ 24-08-20:2 Q (céffim _ .
' ill/0 l-‘lat No. 101, Himvarsha )\1IJ3l"fl'I1EIlL 1P Extension. Delhi -110092 _ _ _ _ 25-03-20 i_ __ W 0 __V > _ 0

. . — — — -—-—- —' ' --" '_' ’ " ""' ' ' ' __' _ _ -B
1 is Ms. Jyoti Nain, ui. JMFC (Muhila Court-0]] _ ?6'°3 2°?5. 3’

in/0 Flat No. B-2/206, Delhi Adniirilslratiun I-‘lacs, Shalimat Bagii, Delhi 1-'l}l5=<1-3};-‘~C;*)l=1 |' ‘l -12*; I31110038 ____ __ , _. _ ,._ W , , K - .6 -
i—; e--W —- *0 " “ * * 33». " 1, Ld. JMFC-05 '
l W Parker V116 White Lil}, \- "T"f‘c1'llS, G.T. Road, Nenr'1'eu 2'?-OH-2026 I‘; '

Devi ul Pa or OB, 5Dl'11p=1I,H£l.|‘y£!l'ifl 131001 ____ _ .____
I 20

¢-s

. " rk,Secr; - ' H _ , _ ______ ., . 3
------- - — ——- ‘—*"- ‘—'"'*** " " _ , . 2 0

Sh. (;duT§v Uljwal. Dd. JMFC (NI Act)-01 l 29 08 2026 I 256255;; 5 I (CBAJ)
‘ :R/01-335,SFS Flats, Mukherjee Nagar, Delhi-110009 - Bandhan) V V _

-- -- - ———*——'_'-—""‘-’_ ' " " " ""'_'* _" —4"_' n -PWI 39.03.3015 3"-9
l 21 Ms. nniimiiw,i.d. JMI-C(Mahila Luurt-06) > _ 7' 31 0B 2026 (Sunday) .

1;/O rim Nu, 106, 1‘ype- 1V,First Flunr, KKD Judicial Residential
Iii‘ 110032 45‘Co7m|1'e>¢.i5l:El3dH1‘_Pl-_D@_ __, __ I __ I __ __ __,, _f .. -._-----f cumdmz "—"'—'
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REMARKS :

On holiday the Duty Magistrate of the day shall also deal with all the challans of traffic/ST.-‘l/Impounded
Vehicle pertaining to Darya Ga r._i. Kai-nla Market, Model Town & Paschim Vihar traffic circles.

When any working day is declared a holiday, tne Duty Magistrate on that day will be deem:-d as Duty
Magistrate for whole day witho:.'r any Further order.

Duty Magisterare shall hold court on Sundays, Second Saturdays and Holidays etc. in Room Numbers
mentioned against their names. .

it is impressed upon all the Jcciczal Magistrate First Class, Wcst District, Delhi to remain available in
their court and to perfonn the:r judicial work till 5 p.m.,including deciding remand and bail application,
and signing of orders passed 0:". '_l1c day, as also on warrants, for example, release warrants, remand
warrants etc., and not to lE8‘~t.' ~"_"-:.'~. work for the Duty Magistrate of that day.(Referenoe No. 1956-
2008/CMM/West/ADD/DR/2014 dated OS-06-2014)

In case any Magistrate has to lea: : . zurt before 5 pm due to unavoidable reasons he/she shazl intimate
the undersigned and the Duty Magistrate of the day of the said reasons before leaving the court. lct
absence of any such intimation. f.".c Duty Magistrate would perform the work of the said Presiding
Officer only after taking a writlct". .'t_pOfl. from the Reader / Ahlmad of the said Court about the non -
availability‘ of the Presiding Officer. which shall thereafter he sent to the urtdersigned.((ilefercrtce _
No.1956/2008/CMM/West/ADD.-'DR/2014 dated 05-06-2014). '

It is clarified that on worldng days. all the Bail applications 8: Superdari Applications shall have to be
heard by the concerned court.

All the Ld. Judicial Magistrate Firs: CIass, West Distrct, Delhi shall comply the directions received from
time to time regarding disposal of the work from H0n'ble High Court of Delhi, New Delhi and from Lti.
Principal District & Sessions Judge (West), Delhi.

The Ld. Judicial Magisterate First Class. West District, Delhi deputed for duty and the staff of their courts IF
who will work on Holidays will be Cfllillfld toavail Special Casual Leave (Compensatory Leave) in lieu of
the duty performed on such clay (s; as per rules. The Special casual Leave (Compensatory Leave) of the
Judicial Magistrate,l'-‘irst Class, Wes: District, Delhi shall be routed through and after verification by
undersigned. The Judicial lvlagistrati: Ff.-st Class, West District, Delhi while forwarding the application of
the staff for grant of such Special fiasxiai Leave (Compcn<='r~'vl shall verify that the official concerned _. '
had actually worked on a particular can-.

In case of emergency the Duty lilagiszrate is not atailable due to some inevitable reasons he/she will
send a formal request two days in advance for change of duty alongwith the written COI‘l$(:rtl/willingness
of the officer agreeing to perform dutj» In his/her place, to the office of the undersigned .

The Duty Magistrate of the day shall retznrt at Video C0t1.|'ercn'"':"_' ." tom latest by 12:30 noon and shall
dispose off the work as per directions issued by the then CMM Delhi contained in the office order No.
8340-80/MM/CMM/2008 dated 28-07-2008.

The Judicial Officer who are dcputcc as Duty Magistrate, if summoned for the day, of such day of duty to
appear as witness in a court located in court complex other than the place of posting will send a formal
request irt advance to the court When: izcxshc has to appear as a witness for his/her exemption from court -
attendance for that date, he /shc may do so in the for-enoon session, under intimation to the undersigned.
(Ref: standing order issued by the irl. District Judge-l & Sessions Judge, Delhi. Video N0. 42534-
684/DM/Gaz. Dated 26-10-1999.) '

In case, if any information regarding Inquest U/s I96 Bharariya '\'-tgarik Suraksha Sarthita-2023 is
received between 10.00 A.M to 5.00 PM. on a working clay, the same shall be moved bcforc the
undersigned for marking it further.

It is clarified that on working day, ii’ any Inquest information is received by the Duty Magistcrate aftcr
05:00 P.M. till 9.59 A.M. on the immedzate succeeding day, then the some shall be deemed to ht:
marked to the conccmccl Duty Mag:st'=.tt‘ of the day, who shall proceed to conduct the inquest
proceedings and no formal marking of sari-. inquest by the undersigned shall be required.

If any inquest information IS received L1; :;=:- Duty Magistrate on holiday, then the same shall he deem:-ti
to be marl-ted to the Duty Magistcratc of '1--2 day, who shall proceed to conduct the inquest proceedings
and no fonnal marking of such lnqucs; ~."=::.. he required. ‘
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.-:1‘ 14 ln ease of transfer of any Judicial Officer, the newly frosted Judicial Officefls all work as Duty Magistrate
Q‘/i in place of his/her predecessor Judicial Officer. V l, ,’ ,"r\-',is,u,w\r;e£i<.=f,\l7l%f>l"‘ .

.Ti:dicialMagistrate ‘ - ,
' ' _ '- \'Va:Distn';t/B'€llii

No ' .§.§..(..l..T1.l6§.SCJM(West,,.92/2026 l)ated,_De'llii the .l.1f.1:.Z.C‘ 3‘ {7
Cop) torwarded for information and necessary action tor-
01. '3 he llon‘ble Registrar General, High Court of Delhi, New Delhi

f"'1ro1.|gh I.d. Principal District & Sessions Judge, (West),Dell1i
02. " ' .2 Ld. Principal Disrrici & Sessions Judge. (I IQ), Delhi
(J3. '. '1'.‘ l.d. l.d. Principal Distrie: & Sessions Judge. (West), Delhi
04. » we l.d. Principal DlSH'lCl 81 Sessions Judge all district Delhi/.\'ew Delhi
OS. 1 he Ld. officer lncharge, Pool Car, 'I'is Hazari Courts, Delhi
O6. The Ld. CIMS, all District, Delhi/New Delhi,
U7. 'i:eI.d. ACJM & all I.d. Judicial t‘...r,,.s..are Firsl Class, Wesi District, l'is Hazari Courts, Delhi
08. ’i he Director of Prosecution, Tis Hazari Courts, Delhi.

' 09. The Commissioner of Police, Delhi
IQ. The I G (Prison), Tihar Jail, Delhi/New Delhi. ‘

. The Secretary, Bar Association, Tis 1-lazari Courts, Delhi1 1
9 ' 12. Thesupdt. Jail, New Delhi/Lock-Up incharge, Tis Hazari Courts, Delhi

13. Law Officer, Tihar Jail, Delhi/New Delhi.
14. For Uploading on centralized web-site through LAYERS -
15. Thelvideo Conferencing, R. No. 211, Tis I-lazari Courts, Delhi.
16. The 4 Care Taking Branch, (Hq) s. West re Hazari Coures, Delhi
17. Reader to the courr of undersigned.
‘I8. '1 he Cash Branch, West District, "l. . ;.;. .iri Courts, Delhi.
19. P5 to Ld. Principal District and Sessions Judge(Wes1:) District, Delhi
20. Jlffice file V’-I i _
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